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Value of Rupee

5478 SHR] RAMAVATAR
SHASTRI

SHR! BHARAT SINGH
CHOWHAN

Will the Minister of FINANCE
be pleased to state

(a) whether the value of a rupee as
measured by the All India Induwtrial
Workers Consumers Price Index
showed decline of 19 per cent in one
year from 1872 to 1973,

(b) whether the value of a rupce
with 1960 as 100 was 47 6 paise in De-
cember, 1972 and 395 pase in De-
cember, 1873,

(c) whether the wholesale piice
Index of Vanaspat1 thowed an 1n-
ci1ease of 46 4 per cent from beginning
of 1972 {o the end of Januarv 1974
coal marked an 1increcase of 86 per
cent during the period, Xerosene
a1l 425 per cent and edible cil. other
than Vanaspat: 96 per cent, and

(d) if the answeis to varts (a) to
fc) above be in aMirmative, how Gov-
ernment propose to compensate the
loss of money value deposrted with
Government as Provident Fund of the
employees even from a back date of
1960 and 1f not, the reasons therefor?

THE MINISTER OF FINANCE
(SHR]I C SUBRAMANIAM) (a) to
(c) Yes, Sir

(d) Savi~gs held in the form of
general provident fund are usually for
long periods and, as such, flugtuations
fn the value thereof are unavoidable
However, the Government has tried to
offset in a number of ways the effets
of the decline in the real vatue of the
general provident fund of their
employees ‘These measures include
various tax exemptions rewision of
Pay acales, additional dearness allow-
ance, higher interest rates on out-
standing belances of provident fund
and  HNberaMsstion of gratuity and
pensionary benefits.
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Recruitment iy CD A, Patna

5477 SHR1 RAMAVATAR SHAS-

TRI Will the Mimmister of FINANCE
be pleased to state

(a) whether recruitment mn Patna

office of CDA 15 done on regional
basis,

(b) 1f so, dates on which class I1II
ard IV employees were recruited ju
Cffice of Controller of Defence Ac-
counts Patna and Ranchi, State-wise
since December, 1972,

(c¢) whether any unfair means are
alleged to have been adopted m re-
cruitments,

(d) whether existing policies of re
gional recruitments have been violated
by the CD A, Patna, and

(es if so, what action Government
propose to take in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE)
\a) The recruitment 1s generally done
on s regional basis from persons 1e-
gistered m the Employment Exchanges
in the region 1In addition, Ex-Ser-
vicemen and surplus staff of Central
Government Departments who are
sponsored by the appropriate autho-
rities <serving employees eligible to
apply for higher posts and dependents
of decessed employees are alsp con-
sidered

(b) The information relating to the
two stations 1e Patna and Ranchi j,
given m the statement attached State-
wigse information 15 being collected
and will be laid on the Table of the
House as early as possible

{(¢) While some allegations were
received these were, on investigation,
found to be not gubstantiated

{d) No, Sir

(e) Does not anse





